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CENTRAL ADMINISTRATIVE TRIBUNAL
' KOLKATA BENCH.

P  OA 350/494/2019 | " Date of Order: 04.04.2019
'- MA 350/273/2019 5

- Coram :Hon'ble Ms. Bidisha Banerjee, Judicial Member -

Hon'’ble Dr. Nandita Chatterjee, Administrative Member

1. Asrt Roy, son of Late Jogesh Chandra Roy, aged about
59 years, working as Depot Materials Supermtendent under
Assistant Materials Manager, Chittaranjan Locomotive Works at’
Howrah' Depot, residing at 35, Sovabazar Street, P.O.
Hatkhola, P.S. Shyampukur, Kolkata-700005.
2. Kalyan Bhattacharyya;...son of Late Kali Krishna
Bhattacharyya,. aq ﬂab@‘uf ﬁ%t,yea'rs working as Chief Office
Superrntendent dnder Assistaf Najerral Manager, Chittaranjan
Locomotrve%\“?\/orks watw%l-i‘pwrah iepot residing at 269,
Barabazar; PO &-,éPS @i‘msm rah, Drstrﬁooghly Pin-712101.
3. S_USrrrl Kumar”@iaa A ~‘f Latelet ndra. Nath Datta,
ears ChisfDffice Superintendent
A Chﬁargnjan Locomotive

R , Works ”aggHOWr L t Mak«’fana Chatterjee Lane,
j Fatakgq% Chandamnd ;PS’;::‘héndannagar Dist:
; Hooghly 1n-7~,_,2,‘,l_.' 'R ) '
4. §mt }g kuim C C rbofy;’}« hte “of Late Rabindra
; Nath Martré Jége' about 59 Jye*érs"‘*»m? rkmg ‘as Chief Office

. Superlntendéht under Assrsta‘nt
LocomotrveWofks at“*Howrah Depo;a residing at 82, Sukanta
. Sarani, P.O. Bhadrakah“'@ist “Hooghly, Pin-712232.
b - 5. Amitava Ghosh “son-of Late Ajoy Kumar Ghosh, aged
about 59 vyears, working as Chief Depot M‘aterlals
| . Superintendent under Assistant Material Manager, Chittaranjan
P - Locomotive Works at Howrah Depot, . residing at 61/A,
“‘ Thakurdas Babu Lane, Triangular Plaza, Block C, 3" Floor, Flat
. ~ No. 303,Serampore, Dist: Hooghly, Pin-712201.

.. Applicants.
Versus o ‘

|
i "
% : 1. “Union of the India through the Generat Manager, .
} ' ‘Chittaranjan | Locomotive Works, Chrttaranjan Drst Paschim
f Bardhaman, Pin- 713301 . ,

1 - . ’

~

.

MaterLyManager Chittaranjan '~ -
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2. The Principal Chief Personnel- Officer, bhtﬁaraﬁjan
- Locomotive Works Chittaranjan, Dist: Pasch:m Burdwan Pin-
713301. :

3 Assistant Material ‘Manager, Chittaranjan Locdmotive
Works, Howrah Depot., 9, Mukhram Kanorla Road, Howrah—
711101.

4 : ... Respondents.
For the Applicant(s) . Mr. S.K Datta, Counsel
For the Respondent(s) : Mr. K.Sarkar, Counsel

ORDE R (ORAL)

Per:Dr. Nandita Chatterjee, Admlmstratlve Member

Apphcants have app{;qpﬁe'ést "@‘i}él m%t{f\ instant-O.A. praying

: ‘Ix"i.-,. T 8.03%“2‘0?,
wrah De:;szotg?

et = t

productldmﬁ f«a 1eva reﬁSFﬁ& ?
() %ﬁ ) rders, direction or
diréctions’as. t’"; m fit and proper.”

2. An M.A. bearing No 273’/2@»1&uarts;s‘

Y been filed by the applicants p'aying for liberty for joint prosecution, which is
: » _
allowed on the ground of commonality of interest and common cause of

action. M.A. is disposed of accordingly.

3. Heard both Ld. Counsel, examined pleadings and c‘!io'-cun'_n_e,nts on

record.
4.  The submissions of the applicants, as made through their Counsel,

are that the applicants have been working at the Howrah Depot of CLW

—

to produce/cause.

'OUf'of O.A. No. 494/2019, has
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and they had been transferred 6n their own request to the Howrah Depot

from Chittaranjan after forgoing their seniority as well as promotion.
Although the appiicanté have less than two yea.rs to retire from
service, they have been served on 29.03.2019 with an order of transfer
dated 23.03.2018, along with release order dated 28.03.2019 vide which
they have been ordered to be transferred to Dankuni office. Being
aggrieved with such transfer and release o.rder,‘.- the applicants have

represented to the Respondent authorities. vide representations dated

J [

29 03. 2019 Accordmg to the Ld. Counsel for the applrcants as sueh their &

representatlons remain, p%dr"'gi‘q the Ie\frglfdf jhe*aRespondent authorrtles

v;:\

=
ends thé’tfr the representations

the applicants would be?:rly tis

\

‘b’
such representatlons&m a ta e

oes mot object if such

have only been '*‘p"re e ek /4/
representations are\dlrec{ <de dlspos edaf i Q\”‘a \Eor ance with-law.
H\ i E

, . 5,
6.  Accordingly, with the censéﬁt*'éﬂthe pactteg,,éft{d wrthout entering into

- ”‘:—-ummd"""‘

the merits of the matter we hereby“dtre‘ct the Respondent No.2, who is the.

Pr. Chlef Personnel Offrcer Chittaranjan Locomotive Works Chlttaranjan
to ’dlspose of such representations, if received from the applrcants wnthm a
period of eight weeks from the date of receipt of a copy of this prder. Such
representations shbuld be decided in accordance wtth t.éw and be
conveyed, by way of reasoned and speaking orderé, to the applicants

forthwith thereafter.

-
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Respondents will not take any coercive steps against the applicants

'a_ndli-the applicants may be allowed to be-ret’ained in Howrah' Depot, till -
disposal of such representations. e |
7 | With these directions, thé O.A. is disposed of. No costs.
SR ,
' e . - VD
erjee) (Bidisha Banerjee) “
Member (J)

(Dr. Nandita Chatt
- Member (A)
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